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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
IA No. 824 of 2025

IN
OA No.515 OF 2023
IN THE MATTER OF:
Harchetan Brahmchari Ji Maharaj ... Petitioner
Versus
State of UP & Ors ... Respondents
ADDITIONAL AFFIDAVIT

I, Jitendra Singh Saharwar, S/o Shri Babulal Saharwar, aged about 44 Years,
presently posted as Town Planner with the Prayagraj Development
Authority, 7-8™ floor, Indira Bhawan, Civil Lines, Uttar Pradesh do hereby

depose and state on oath as under:

1. That the deponent is the authorized officer to swear the present
affidavit and is well aware of the facts of the case in his official
capacity.

. That in compliance of the orders passed by this Hon’ble Tribunal
from time to time, 10 pillars have been erected on both sides of
River Yamuna which have been verified by the Irrigation

"/ ,° Department, Govt of UP based on the geo-coordinates given by the

Central Water Commission thereby physically demarcating the
flood-plain on River Yamuna with a flood of frequency once in

hundred years.
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3. That the locations where the pillars have been physically erected
pass through the parcel of land which has been entrusted by the State
of UP to the Prayagraj Development Authority for planned
development of project namely- ‘Nav Prayagam’ which was
abandoned in the year 2012because of the stay granted by the
Hon’ble High Court of Judicature at Allahabad for all constructions
falling within 500 Mtrs of the mid-stream of River Yamuna.

4. That it is respectfully submitted that after the promulgation of River
Ganga (Rejuvenation, Protection andManagement) Authorities
Order, 2016, the law crystallized to 100-year return period
prohibiting human activities.

5. That since the physical verification of the Flood-plain Zone by the

Irrigation Department on the coordinates given by the CWC has

been completed on the parcel of land allotted to the Prayagraj

Development Authority for planned development, the Development

Authority craves leave of the Hon’ble Tribunal to revive its Project

namely ‘Nav- Prayagam’ on the remainder portion of land which

falls outside the pillars, i.e. demarcated 100- year flood return

period, considering the pressing need for housing in bursting
population of the city, which has now been halted for last 16 years.
The letter issued by the Irrigation Department to the Prayagraj
Development Authority is annexed as ANNEXURE A-1.
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6. That nothing material is concealed herefrom

VERIFICATION:
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Verified at Prayagraj on this, the 09" Day of February, 2026 stating that the

contents of the present affidavit are true and correct based on the records

available and nothing is concealed therefrom.
J55k
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